
group.

Compulsory Family Planning to Check 
Pollution

69. SHRI MOHAM RAWALE: Will the 
Minister of HEALTH AND FAMILY WEL­
FARE be pleased to state:

(a) the average birth and mortality rate 
in India per day:

(b) whether there is any proposal to 
enact a uniform law to check rise in popula­
tion by making family planning compulsory 
for all;

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARADEVI 
SIDDHARTHA): (a) The estimates of Birth 
and Death Rates are available on annual 
bases and not on daily basis. Accordingly, 
the latest available provisional Sample reg­
istration System (SRS) estimates of birth 
and death rates at national level for the year 
1990 are 29.9 and 9.6 per thousand popu­
lation, respectively. However, by applying 
these rates to the 1991 cansus population 
figure, the estimated number of births and 
deaths per day works out to about 69165 
and 22207 respectively.

(b) to (d) The Family Welfare 
Programme in India is being promoted on a 
voluntary basis in keeping with the demo­
cratic traditions of the country. To convey 
the message of small family norm to the 
masses, motivational, educational and per­
suasive efforts are made without resort to 
any form of coercion. As such there is no 
proposal to enact a uniform law to check 
raise in population by making family plan­
ning compulsory for all.

70. SHRI BUOY KRISHNA
HANDIQUE:

SHRI BHUPINDER SINGH 
HOODA:

Will the Minister of ENVIRONMENT be 
pleased to state:

(a) whether the Himalayan ranges are 
almost extinct of herbal and aromatic plants 
as they are either being exported or smuggled 
out of the country ; and

(b) ifso.thestepsproposedtobetaken 
by the Government in this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OP ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) and
(b) Aromatic and herbal plants are used 
both for internal consumption as well as 
export. The Export policy of India has put 
strict restriction on the export of plants that 
are considered endangered. The export of 
remaining species of plants and articles is 
allowed subject to the conditions prescribed 
under the "Convention on I nternational trade 
in Endangered species of Wild Jauna and 
Flora". Pre-shipment inspection of the con­
signment of plant products for export is 
undertaken by the wildlife preservation offic­
ers of the Central Government, which has 
led to detection of attempted smuggling of 
aromatic plants and harbsfrom timetotime. 
Legislative measures have also been tight­
ened to prevent extraction of endangered 
species of plants.

Shortage of Foodgrains In Bengal

71. SHRI SUSANTA
CHAKRABORTY:

SHRI A JOY
MUKHOPADHYAY:

Will the Minister of FOOD be pieased to 
state:

(c) if so, the details thereof, and
(d) if not, the reasons therefor?



(a) whether attention of the govern­
ment hee been drawn to the news Item 
captioned, *FCI blamed ter goods ahortage 
In Bengal* appearing In The Economice 
Times dated January 13,1992;

(14 If so, the facts thereof and the 
reaction of the Government thereto; and

(c) the steps taken by the Government 
to review the functioning of the Food Corpo­
ration of India and other Central agencies in 
this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI) (a) Yes, Sir.

04 There have been adequate stock of 
rice. However, the stocks of wheat depleted 
during September and December, 1991 due 
to problem in movement of foodgrains 
caused by Labour agitations in Punjab/ 
Haryana and other parts of the country 
including West Bengal. Thestock position of 
the foodgrains was better during June 1991 
to December 1991 as comparedtothe stock 
position during the corresponding period in
1990. There have been adequate stocks of 
sugar. As regards supply of edible oil, apart 
from permission for import of 8000 MTs 
directly by the Stale Government of West 
Bengal, 1500 MTs have been allocated to 
the State each for the months of November
1991, January and February, 1992.

(c) The functioning of the Food Corpo­
ration of India is reviewed regularly to im­
prove its working as abo coordination with 
other agencies Ike Raiwaya.

Annual Production and Consumption 
of Fuelwood

72. SHRI PAWAMMHUMAR BANSAL 
WB the Minister df ENVIRONMENT AND 
FORESTS be pleased to state: '

(a) the approximate production and 
consumption of fuel wood annuaHy; and

(b) the number of smokeless chulahs 
installed during the last one year, State- 
wise?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR­
ESTS (SHRI KAMAL NATH): (a) As per the 
report of the Forest Survey of India, the 
approximate annual production and con­
sumption of fuelwood in the country are 40 
million cu.m. and 235 million cum. respec­
tively.

(b) The Statewise Statement of the 
number of improved chulahs installed dur­
ing the 1990-91 Is detailed in the Statement 
attached.

STATEMENT

Statewise Statement Showing Number of 
Improved Smokeless Chulas Installed 

During the Year 1990-91

S. No State/UTs Achievements

1. Andhra Pradesh 1,05,377

2. Arunchal Pradesh 2.000

3. Assam 40,000

4. Bihar 87,195

5. Gujarat 94,937

6. Goa 10,050

7. Haryana 78,556

8. Himachai Pradesh 56,945

9. Jammu & Kashmir 35*010

10. Karnataka 1,14,078




